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- Section of the Companies Act; Section 230-232 of the Companies Act, 2013

'S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION ___REPRESENTATION

Learned Advocate Ms. Dharmista Raval with Learned Advocate Mr. Yuvraj
Thakore present for Applicants. '

Heard arguments of Learned Counsel for Applicants.

Order reserved.

Dated this the 15th day of November, 2017.
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